
LOK SABHA DEBATES 

LOK SABHA 
Friday. March 15, 1983/Phalguna 24, 

1884 <sakal 

The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

Export of Indian Textiles to U.S.A. 
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Will the Minister of COIlUIlerce 
and Industry be pleased to stale: 

(a) whether it is a tact that the 
Central Government proposed to U.S. 
Government to r~lax th .. Itmit tor ex­
port of Indian Textil"" to that coun­
try; and, 

(b) it so. the reaction ot the U.s. 
Government to the proposal' 

The Mlnlsler of International 
Trade in the Ministry of Commerce 
aDd Industry (Shrf Manubhal Shah): 
(a) and (b). The U.S. Government 
have proposed some limit for the ex-
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port of Indian lextiles to that coun­
try. Details are still under their 
consideration. 

Sbrf SabOdh 1IaD!Jda: In view ot 
the shortage ot toreign exchange tor 
the last few years why was this move 
n~t taken up earlier and why bal this 
b·. en taken up just after the proe!a­
m • tlon of the emergency? 

Shrf Manabbai Shah: It is not with­
in lOr power to restrain a foreign 
gov~rnment from imposing any res­
triction that they choose in the inter­
est of their own country. 

Shrf Subodh 1IaDIda: Which of the 
textiles at present exported to USA 
has got very populsr in that country? 

Shri Manabbal Shah: There are 
four varieties. As a matter of fact, 
we are very much concerned over 
these restrictions because at the time 
our textiles were picking UP some 
larger volume ot exports in markets, 
such as, the United States, which can 
absorb them, we are now taced with 
thesp restrictions. Therefore we 
have made the necessary representa­
tions. But as thi. is a global ques­
tion the United States also lee18 
,omewhat helpless that in these cate­
gories they have to put sOme res­
tralnu. 
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~1'-'fm 1f'IT1f flFfT f'fo«r 'tf~<rn'l' i 
l!iff(~$ R:!'f li .mt ~ ~);: .. .mt "1ir I 
8hri Jndrajit Gupta: May I know 

whether it is a fact that the export 
of our textiles to the USA has gone 
down from about 32 million yards 
annually two or three years ago to 
about 7 million yards at present and 
whether such a sharp decline is due 
to these restrictions placed by the 
United States Government on the 
ground that we are disrupting their 
textile Industry? 

Shri MaDubhal Shah: No, Sir; it is 
like this. The hon. Member's state­
ment that earlier th~ were higher 
is true. In 1958-59 the figure was 
round about 30 to 35 million yards but 
in the next two years, that is, in 1960 
and 1961 it fell very sharply, to about 
9 million yards. Again, last year, that 
is, in 1962, it picked up very well and 
was running to more than 35 million 
yards. Now, under the United States 
rules it is those years which are taken 
as the basic years and, therefore, the 
difficulty is that they cannot treat 
India on a ditl'erent basis than the 
rest of the countries. 
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Shrimatl Savitri Nigam: May I 
know whether the US Government 
has informed the Government of India 
that this restriction which th~ have 
put is going to be a temporary or a 
permanent one and whether this type 
of restriction has been put on other 
countries also or not? 

Shri Manubhai Shah: Answering 
the latter part of the question first, 
these restrictions are being applied 
to all the countries which are ex­
porting! differenU categories and 
which, in their opinion, are likely to 
cause disruption in the U.S. marlte1. 
They are uniformly applied on a par­
ticular basis. Regarding 'he first part 
of the question, all restrictions can 
only be of a temporary nature. They 
must be subject to review. But that 
is for the foreign government con­
cerned to say and not for ll6 to say. 
WQ hope that this will be of a tempo­
rary na ture. 

Shri p. R. Chakraverti: May 
know whether it is a fact that U.S.A. 
is trying to beg the textile exports 
from India to 20 to 25 million yards in 
terms of the Geneva Textile Agree­
ment and, if so, whether India was 
a party to tha t agreement? 

Shri Manubhai Sbah: The Geneva 
Agreement, or the Long Term Agree­
ment (LTA) as it was called, was 
really based on the principle of 
world liberalisation of trade and the 
first fruit of Iiberalisation of world 
trade is that a big country, like the 
U.s.A, has come out with restric­
tions, which was the least important 
part of the LTA 

Heavy Electrical Equipment Plants 
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